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(1) Improving workplace facilities.

(111) Promoting collective bargaining by imparting rights based education to

workers.

(iv) Social dialogue for improving labour recruitment and working conditions,

and
(v) Focused approach towards elimination of child labor in brick kilns.

Ministry of Finance administers Swavalamban Pension Scheme and Aam Admi
Bima Yojana for welfare of the workers in the unorganized sector and these are

available to migrant workers also.

(b) Uttar Prdesh, Andhra Pradesh, Bihar, Kerala, Tamil Nadu, Rajasthan, Punjab,
West Bengal, Karnataka, Maharashtra and Odisha have recorded higher rate of growth
of emigration of labour during the last three financial years. No data is available

relating to immigration of labourers.

(¢) The Socio-economic factor responsible for migration of labour are landlessness,

poverty, lack of job opportunities, fair wage employment and regional disparities.
Land on lease for mining of limestone in Gujarat

260. SHRI CHUNIBHAI KANJIBHAI GOHEL: Will the Minister of MINES

be pleased to state:

(a) whether Central Government had given land on lease to various Industries

of Gujarat for mining of limestone; and

(b) how much land has been received back after using for mining of limestone?

THE MINISTER OF STATE IN THE MINISTRY OF MINES
(SHRI VISHNU DEO SAI): (a) and (b) The State Governments are the owners of
the minerals located within their respective boundaries and grant mineral concessions
under the provisions of the Mines and Minerals (Development and Regulation)
Act, 1957 and rules made thereunder. The Ministry of Mines does not allot any
land on lease for grant of such mineral concessions, including mineral concessions

for limestone in Gujarat.
Health survey of mine workers
261. SHRIMATI VANDANA CHAVAN: Will the Minister of MINES be pleased to state:

(a) whether Government has conducted a health survey of the mine workers in

the country;



